
 

GOVERNMENT OF INDIA 

MINISTRY OF HOME AFFAIRS 

 

RAJYA SABHA 

UNSTARRED QUESTION NO. 1636 

 

TO BE ANSWERED ON THE 16
TH 

MARCH, 2022/ PHALGUNA 25, 1943 (SAKA) 

 

FLOOD RELIEF AND SDRF FUNDS TO TAMIL NADU 

 

1636.     SHRI P. WILSON: 

 

Will the Minister of HOME AFFAIRS be pleased to state:  

 

(a) whether the Inter-Ministerial Central Team visited flood affected areas 

in Tamil Nadu from 21.11.2021 to 24.11.2021 and made an on the spot 

assessment, the details thereof; 

 

(b) whether action has been taken by the Ministry with regard to repeated 

requests from the Members of Parliament belonging to Tamil Nadu 

highlighting the demand of the Hon’ble Chief Minister with regard to 

releasing of funds to the tune of ₹ 6230.45 crores towards flood relief and 

State Disaster Response Force (SDRF) funds to Tamil Nadu; and 

 

(c) if so, the details thereof and, if not, the reasons therefor? 

 

ANSWER 

 

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS 

(SHRI NITYANAND RAI) 

 

(a) to (c): The primary responsibility for disaster management rests with 

the State Governments concerned. The State Governments undertake 

relief measures in the wake of natural disasters, from the State Disaster 

Response Fund (SDRF), already placed at their disposal, in accordance 

with the Government of India’s approved items and norms.  Additional 

financial assistance is provided from the National Disaster Response Fund 

(NDRF)  for  providing  immediate  relief  of  temporary  nature,  as  per laid  
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down procedure, in case of disaster of ‘severe nature’, which includes an 

assessment based on the visit of an Inter-Ministerial Central Team (IMCT). 

 

 The Central Government had constituted an IMCT for on the spot 

assessment of damages caused by heavy rains/floods in the month of 

October-November, 2021 in the State of Tamil Nadu.  The team visited the 

affected areas from 21
st

 to 24
th

 November, 2021. The State Government of 

Tamil Nadu submitted a memorandum on damages due to heavy rains/ 

floods, seeking financial assistance of Rs. 2629.29 crore (Rs.549.63 crore 

for immediate relief and temporary restoration and Rs. 2079.66 crore for 

permanent restoration and mitigation).  During the visit of IMCT, the State 

Government submitted a second memorandum seeking revised financial 

assistance of Rs. 4625.79 crore (Rs. 1070.91 crore for temporary 

restoration and Rs. 3554.88 crore for permanent restoration and 

mitigation). Subsequently, again on 21.12.2021, the State Government 

submitted a third memorandum seeking revised financial assistance of Rs. 

6230.45 crore (Rs. 1510.83 crore for immediate relief and temporary 

restoration and Rs. 4719.62 crore for permanent restoration and 

mitigation).  Based on the report of IMCT and recommendations of Sub-

Committee of the National Executive Committee (SC-NEC), the High Level 

Committee (HLC) has approved an amount of Rs. 352.85 crore to the State  
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Government of Tamil Nadu, which has since been released to the State 

Government.         

            

         Besides, during the current financial year 2021-22, the State 

Government has been allocated Rs. 1088.00 crore under SDRF, which 

includes Rs. 816.00 crore as Central share and Rs. 272.00 crore as State 

share.  The Central share of Rs. 816.00 crore has been released, in 

advance, to Government of Tamil Nadu in two installments of Rs. 408.00 

crore each.  

 

****** 
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